HE PRINCIPAL DISTRICT & SESSIONS JUDGE

OFFICEOFT ‘
NORTH DISTRICT : ROHINI COURT : DELHI
The following transfers and postings are hereby made with immediate effect:-

Sl. | Name of the Official From To

No. .

1. |Sh. Manesh Rana Ahlmad/JA in the Court of Reader/JA in the Court of
S/o Sh. Mukhtiar Ms. Smita Garg, ASJ-03, North [Ms. Smita Garg, ASJ-03, North
Singh District, Rohini Courts, Delhi. District, Rohini Courts, Delhi.
EC-77146495

2. |Sh. Parveen Rana Assistant Ahlmad/JJA in the [Ahlmad/JJA in the Court of
S/o Sh. Jasbir Singh [Court of Ms. Smita Garg, ASJ- [Ms. Smita Garg, ASJ-03, North
EC-77231704 03, North District, Rohini Courts, |District, Rohini Courts, Delhi.

Delhi. S Y L

3. |Ms. Zamngaihlun Assistant Ahlmad/JA in the Court |Assistant Ahimad/JA in the Court
W/o Sh. Vivek of Ms. Neha Mittal, MM (Mahila [of Ms. Smita Garg, ASJ-03, North
EC-12250 Court-01), North District, Rohini | District, Rohini Courts, Delhi.

Courts, Delhi.

4. |Sh. Naresh Kumar Ahlmad/JA in the Vacant Court of |Reader/JA in the Vacant Court of
S/o0 Sh. Bhale Ram PO MACT-02, North District, [PO MACT-02, North District, Rohini
EC-44015179 Rohini Courts, Delhi. Courts, Delhi.

5. |Sh. Amit Mann Assistant Ahlmad/JA in the |Ahlmad/JA in the Vacant Court of
S/o Sh. Jagdish Vacant Court of PO MACT-02, |PO MACT-02, North District, Rohini
Mann North District, Rohini Courts, |Courts, Delhi.

EC-32712532 Delhi.

6. |Ms. Yogita Bala Assistant Ahlmad/JJA in the |Assistant Ahimad/JA in the Vacant
Lohia Court of |Court of PO MACT-02, North
W /o Sh. Sundeep Ms. Neha Mittal, MM (Mabhila |District, Rohini Courts, Delhi.

Rai Court-01), North District, Rohini
EC-40983864 Courts, Delhi.

7. |Sh. Ajay Kumar Ahlmad/JJA in the Court of [Ahlmad/JJA in the Evening Court
S/o0 Sh. Ratan Singh |Sh. Mayank Goel, MM-03, North [No. 3, North District, Rohini
EC-91865670 District, Rohini Courts, Delhi. Courts, Delhi.

8. |Sh. Virender Kumar |Ahimad/JA in the Evening Court |Ahlmad/JA in the Court of
S/o Sh. Shiv Nath No. 3, North District, Rohini [Sh. Mayank Goel, MM-03, North
EC-67537819 Courts, Delhi, District, Rohini Courts, Delhi.

9. (Sh. Kamal Kishor Ahlmad/JA in the Court of |Ahimad/JA In the Evening C
S/o Sh. Chaman Lal |Sh. Virender Singh ACJ-cum- [No. 1, North District,gRo?'ll}lr:ti
EC-99443425 CCJ-cum-ARC, North District, | Courts, Delhi.

Rohini Courts, Delhi,
10. [Sh. Ajay Singh Ahimad/JA in the Evening Court [Ahimad/JA in th
e C
S/o Bhagwan Singh |No. 1, North District, Rohini [Sh. Virender Singh ACJ- ourt_c o-f
EC-92003524 Courts, Delhi Ll
! ' cum-ARC, North District, Rohini

N Courts, Delhi.
ote:- 1. Transfer order in respect of Ms, Zamngaihlun (EC-12250) mentioned at Sr. No. 4 in order

5 Ro. 7105-7141/F2N(2)/Admn./T&P/(North)/RC/2022 dated 03.03.2022 be treated as canceled
. Non-compliance of the transfer orders or immediately proceeding on leave shall be considered as deliberat
insubordination and disciplinary proceeding shall be Initiated against the erring official, as per rules. ate

(S

- et

RANA KANTA SHARMA)

Princip?l District & Sessions Judge
North District : Rohini Courts : Delhi,




No. F2N(2)/Admn./T&P/(North)/RC/2022  Dated, Delhi the £ ] 3 ’ P22
Copy forwarded for Information and necessary action to :- ' '

1. The Ld. Principal District & Sessions Judge (HQ), Delhi
2. The Ld. Principal District & Sessions Judge, North-Wes

Pr t District, Rohini Courts, Delhi.
The Judicial Officers concerned, North District, Rohini Courts, Delhi.

3
4. The DDO, North District, Rohini Courts, Delhi.
5. The Administrative Civil Judge, North District, Rohini Courts, Delhi.
6. The Sr. AO)/AO)/Branch In-charge, Administration-I/1I/III, Tis Hazari Courts, Delhi.
7. The Sr. AD)/AQ)/Branch In-charge, Administration, North District, Rohini Courts, Delhi.
8. The Officials concerned, North District, Rohini Courts, Delhi.
9. The Dealing Official, Personal File & ACR seat, Tis Hazari Courts, Delhi.
10. The Web-Site, Computer Committee, Rohini Courts, Delhi.
Ahe Web-Site, Computer Committee, Tis Hazari Courts, Delhi.
12. The PS to the undersigned.
13. The Facilitation Centre, Rohini Courts, Delhi.
14. The Record Officer, (RTI), North District, Rohini Courts, Delhi.
15. The dealing Official, Layers Seat, Admn. I, Tis Hazari Courts, Delhi.

16. The In-Charge, R & I Branch, Rohini Courts, Delhi for uploading in LAY?/'\
?Wﬁ"

Principal District & Sessions Judge
North District : Rohini Courts : Delhi.



